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~e of these jobs (cuttbi'g of splash 
"lantes in the stn1.cural shops) has 
since been departmentalised.- The 
.question of departmentalisation of the 
remaining jobs is und~ consideration 
of the management. 

(c) At present there is no labour 
supply contract in Bokaro Steel Plant. 

(d) Does not arise. 

Dlegal retrenchment in Bokaro Steel 
Limited 

2172. Shri A. K. ROY: Will the 
Minister of STEEL AND MINES be 
pleased to state: 

(a) whether he is aware that the 
management of the Bokaro Steel Ltd., 
snatched gate passes of 135 canteen 
Workers working within the factory at 
the instance of a few contractors and 
got them retrenched in the year 1979; 

(b) whether it is a fact that the 
Deputy Labour Commissioner, Bokaro 
Steel City held that retrenchment 
illegal and gave a copy of his finding 
in writing to the management of the 
Bokaro Steel Limited, if so, facts in 
details; 

(c) whether it is a fact that even 
after that the retrenched canteen 
workers have not been reinstated; 

(d) whether the management of the 
Bokaro Steel Limited is in league 
with the contractors doing mal labour 
practice flauting even the Labour De-
partment; and 

( e) if so, steps taken thereon? 

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES & STEEL 
ANI) MINES (SHRI PRANAB MUK-
KHERJEE)' (a) It is not a fact that the 
management of the Bokaro Steel 
Plant snatched the gate passes of 135 
canteen workers. However, the gate 
passes of 101 canteen workers were 
cancelled on the Canteen Contractors 
reporting about the termination ,of 
their services on grounds of miscon-
duct and/or unauthorised absence 
from duty despite notices served on 
them. 

(b) No, Sir. 
(c) to (e) Do not arise. 
Development of villa,. arotIDd 

BSL 

2173. SHRI A. K. ROY: Will the 
Minister of STEEL AND MiNES be 
pleased to state: 

('3.) whether he is aware of the com-
mitment of the Janata Government to 
develop villages aroUIlj the Bokaro 
Steel Ltd. upto 15 Km. by the manage-
ment of the Bokaro Steel Ltd.; 

(b) if so, the development work 
taken up sO far for the upliftment of 
the villages around Bokaro, facts in 
details; and 

(C) whether the present Govern-
ment would honour that commitment? 

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES & STEEL 
AND MINES (SHRI PRANAB MUK-
HERJEE): (a) and (c) It is not correct 
to say that the Janata Governme~ 
had made any commitment to deve-
lop the villages around- the Bokar<! 
Steel Plant up to 15 kms. by the 
management of the Eokaro Sleel 
Limited. Guidelines have been js-
sued from time to time emphasising 
tV-at 'tvhile the primary aim of the 
public sector enterprises mus, be the 
achievement of objectives for which 
they are set up the( should actively ~ 
explore ways and means to enrich the 
quality of lif~ in the rural areas sur-
rounding their place of operation. 
They are accordingly advised, as a 
part of their SOCial commitment to 
improve the lot of the surrounding 
communities, to take up (subject to 
availability of funds and other resour-
ces) relatively simply activities like 
tree plan!iPg Or rural education, 
which couId be undertaken at very 
little cost and without assuming res-
ponsibility for any recurring expendi-
ture Or liability in respect of any 
rural deve10pment scheme. .. Similar-
ly, they may consider making use 
of technical and other skills of their 
employees for purposes of developing 
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the surrounding rural scene without 
detriment to their main task. The. 
guidelines are broadly in line with 
the thinkiag C1l the present Govern-
ment.. 

(b) DetaUs of development work 
undertaken by the Bokaro Steel Plant 

, in the neighbouring villages during 
1979 are given below:-

Amount SPlnt 
Rs. 

1 • Adult Education 

No. of adult covered-I 129 14,800 

2. Medical 

No. ofpatients covered-
1170 (Medicined distri-
buted) . 

3. Veterinary 

(No. of animale; tr~ated-
331 (Mt'dicincs given) 

4· Public Hrallh 

Disinfection ofM7 we-lls 
and 4 ponds proper-an ti-
mo~qui tot's and an ti-larvcs 
measqres undertaken. 

5· WalkwQ)I Brid.~c 

Accro~s river Ganga 

Separtate 
account 
not kept 

( 165 1 ' long and 41 widf') 
('on'\tructed for the bent'fit 
of viI1ag~rs to come to the 
Stef'l township 1,00,000 

" During the current year (January-
March, 1980) Adult Education, Medi-
cal, Veterinary and Public Health 
measures are being continued. In ad-
dition, sinki1'lg of 20 band-pumps at 
a cost of Rs. 35,035 is in progress. 
Further, steps have also been taken 
for repairing and roofing of five 
school buildings at an estimated cost 
of about Rs. 1.25 lakhs in tnAvillages 
Of Kandra, ~antidi'-Aatanpur, Amdi-
hia and Sibbandih, and for repairing 
the road leading to Chas Cremation 
Ground at a cost ot about Ra. 
-63,000/-. 
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